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( As per Hon, Mr, Justice V., Nedlsdri Rao, ve )

Heard Sfi N.,V. Ramana, leatnad counaal fur|the
reaspondunts,l to 3,
2. Thia OA was Pllad praying for 8 diraction to R-1
to R=3 to consider tl ceas of the applicant mur pro-
_motion to the post of natron by; treating her 8o Aanistant
Fatran without refabencalto the interse seniority in
the category of Si;tar-in-chargb by holding that\the
tpugned 1ettar No, G.II].1/03~Hadical‘da;aﬂ;1ﬁw2—1993
pf A= hu illuuul und a:iilsAty N
3. The counter for R=1 to - 4 ues Filed An’ Septemhar 93
end rejoinder was also Filac fér the uppliuunt in
Novembar,'1993. uhaﬁ there w9 no representation for
' the applican; uhen:tha ‘matter was iistad, the same was
listed for diamiss;i, Euen thd&éh‘there is no represent-
ation from Eha appiicant ever: today.
4, The raapondenéa 1 to 3 are represented,
5. In ths circum;tancus, the! DA is dismissed for

default, No costa,!
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1. The Enrectorate General CFPF, OGO Compie, Lodhi Road, New Dzlhi.
2. The Secretary to Covt., Union of IHQJu, Fin.of Home Affairs,

3. The Chief Medical Of ficer, BH-ITI, Chandrayanaqutta, CRPF, Hyd=~be
b One Copy Lu 191 L0 e e Manuhara lan, h(dwcfir 3~ G~‘4?/7/?/v
JHu i, ey el'llr’”“‘i:hg"‘ Poaotet )
5, One copy Lu My oMo Ve Ramanb, Addl CA:-.:.L.»_.L\L.I {yad .
6. Onc copy to hlblnf , CAT.lyce.
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